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Shri D. C. Sharma: May I know bow 
many ex-servicemen are receiving 
training at present in these various 
centres?

Sardar Majithia: There are ex
servicemen undergoing training in 
vocational subjects: 123 in the
D.G.R.E. and 28 in State institution£, 
making a total of 151. and technical 
67 in the State institutions.

Shrl D. C. Sharma: May I know if 
any agency has been set up to provide 
facilities for employment of these ex
servicemen who have been trained?

Sardar Majithia: No agency has been 
set up. They go through the normal 
channels of registration offices.
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E x t e r n a l  F in a n c ia l  A ssis t a n c e

1̂407. Sardar Hukam Sinth: Will
the Minister of Finance be pleased to 
state;

(a) the balance of external assis
tance that would be available for
utilisation during 1955-56; and

(b) the total external authorised 
assistance received by India for the 
full Plan period?

The Minister of Revenue and De
fence Expenditure (Shri A. C. Guha):
(a) Approximately Rs. 96 crores.

(b) The external assistance autho
rised from 1951-52 to 1954-55, exclusive 
of the American Wheat Loan and the 
loans from the International Bank for 
Reconstruction and Development, is 
approximately Rs. 155 crores. I wish

to add wllh y«»ur permission t h a t  t h e  
loan taken from the Monetary Fund 
is also not included in this.

Sardar Hukam Singh: Can we have
the break-up of the heads under which 
we have got this aid for exarrtple, 
whether it was in the form of capital 
goods or some other goods or expert 
advice or expert service?

Shri A. C. Guha: It is all cash pay
ment. I can say, from the United 
States we received year after year so 
much, from the Ford Foundation, from 
the Australian Government, from the 
New Zealand Government, from 
Canadian Government, etc. If the hon. 
Memb(>r wants. I can place this state
ment on the Table of the House instead 
of reading it.

Mr. Speaker: Yen.
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Shri N. B. Chowdhury: May I know
whether the Government ascertained 
the amount of foreign assistance that 
would be available for the Plan before 
the Plan was finalised and if so, whe
ther Government contemplate to have 
some idea of the external assistance 
that will be ^available during the 
Second Five Year Plan, and would 
that be ascertained beforehand^

Shri A. C. Guha: It is very difficult 
to assess what foreign assistance we 
shall receive for the next five years, 
but we can say that the foreign assis
tance that we have been receiving so 
long is likely to continue at least for 
the near future.

Shri M. L. Dwlvedi: Out of the total 
assistance received from foreign coun
tries how much has to be repai<d and 
how much is in the nature of subsidy, 
and how is the amount that is to be 
repaid required to be repaid?
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Shri A. C, Guha: The statement I 

have promised to lay on the TabJe will 
give the information as to how much 
will be in the form of loan and how 
much in the form of grants, an*"’ so he 
will know how much will have to be 
repaid-

CusTOM s D u t y

♦1409. Shri U. M. Trlvedl: Will the 
Minister of Home Affairs be pleased to 
refer to the reply given to unstarred 
question No. 804 on the 16th Decem
ber, 1954 and state whether Govern 
ment have formulated any scheme to 
absorb the Customs Department em
ployees of the States of Rajasthan 
and Madhya Bharat in the Customs 
Department of the Union consequent 
on the abolition of the internal customs 
duty in these States?

The Demity Minister of Home 
Affairs (Shri Datar): The matter is 
one for consideration by the respective 
State Governments.

Shri U. M. Trivedi: In view of the 
fact that the Customs Department is 
being abolished by the suggestion of 
the Union Government, will the UriLon 
Government not take any pity on 
these poor oeoole who are beiji!? 
deprived of their livelihood?

Shri Datar: I may point out to the 
hon Member that the “Custom” is not 
to be understood in the sense of cus
tom in respect of land and'sea customs. 
Here, this relates to inter-Stale transit 
duty whi«h had to be abolished under 
the Constitution and therefore iherc .3 
no question of the Centre giving any 
aid, but still, as in the case of Hydera
bad, the Centre has given certain 
priorities to the retrenched employees 
and if a request comes from these 
States, Government will consider it 
very s3Tnpatheti'jaMy.

S u l p h u r  D e p o s it s  at  P u g a  (L adakh )

♦1413. Shri T. B. Vittal Rao; WiU 
the Minister of Natural Besonrces and 
Scientific Research be pleased to refer 
to the reply ^ven to starred question

No. 511 on the 20th November, 1952 
and state:

(a) whether the Indian Bureau of 
Mines has since completed its study 
of the possibility of working the 
deposits of sulphur at Puga in the 
District of Ladakh in Kashmir;

(b) if so, whether they have sub
mitted any report to Government;

(c) whether a copy of the report 
will be laid on the Table; and

(d) what decision has been arrived 
at by Goverriment?

Tbe Minister of Natural Remurees 
(Shri K. D. Malaviya): (a) and (b).
Yes, Sir.

(c) A copy of the report is being 
placed in the Library of the Viouse.

(d) The scheme can only be worked 
economically when proper communi
cations are established.

Shri T. B. Vittal Rao: May I know 
if any estimate of the quantity of sul
phur deposit in this area has since 
been computed?

Shri K. D. Malaviya: Yes. The rough 
estimate is that there are about two 
lakh tons of sulphur there.

Shri T. B. Vittal Rao: When was this 
study completed?

Shri K. D. Malaviya: During 1951 
the Indian Bureau of Mines undertook 
explorations.

Shri T. B. Vittol Rao: When was it 
completed, I asked.

Shri K. D. Malaviya: I am afraid I 
camiot give just now the exact time 
when it was completed.




